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DELHI LEGISL&YIVE ASSEMBLY
BULLZTIN Purdy-IT
(GENERAL Ii\?’_-“O:_d:'I-'ﬂ‘IUN KRELATING 'Q LIGISLATIVE AND OTHER MaU7WTh-0)
e, . 3. Poer : fp :
Monday December 30, 1996/Pausha 09, 1918 (Saka)
No. 3C2

Members ;g@ hereby 1nformed that tnhe Eleventh Session of
Pirst Legislative Assembly will commence on o6th January, 1997

witn the Address by Hon'ble Lieutenant Governor. ‘he programmsa
— ‘f' % > s Y% . $
< j,l of the Address-is given below :-

s B4
! (
w : ~ PROGRAMME OF J(E'LT. GOVERNOR
D1 51997 L.G. arrives. He 1is received by Speaker, Chief Minister
10.57 Hours Minister for Legislative Affairs, Deobuty Speaker and
i Secretary, Legislative Assembly.
10,59 Hours Procession is formed as follows :
tx********k#*********x*********************************k*****;***
MARSIIAL
] C:-HOBDAR B TE, CHOBDAR
/1 BECRETARY (%.4.) SECRETARY TO (L.G.)
-J, T USPEAKZR : DEPUTY SPIAKER
LIEUTLNANT GOVERNOR
MINISTHR FOR LEGISLATIVE AFFHAIRS CHILEZF MINISTLR

xr*w*******************************k***k**x**wwx*******************

Procession proceeds to tne Assembly Hall.

11.00 Hours L.G. enters the Hall, All Members shall rise.
L.G. assues his seat, Hon'ble Speaker also is
seated on the dais on his left side.

Meinbers resume their seats.

Secretary, Legislative assemidly and Secretary to
L.G. assume their seats below the dais.

11.01 Hours ' National Anthein is played by Police Band.
11,03 ‘Hours S>eaker requests the Lt. Governor to address the
House.,

11.04 Heurs Lt. Governor addresses the House.
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'aulldlng and will be seen off by SpeaAeL,=

”qh pquos ' =, B
s el - . opH. cuwra
i T S TR SECRITARY

' ow
|#ﬁ i
Oon conclu51on of tne Adqress, Natlonal Anthem wil

e replayed by POllCe Band, a5 o ol

~

After tne conclu51on of Natlonal Anthem, the
pr0085510n w1ll pe re—formad in tne same order dﬂdf
Lt Governor w1ll proceed to the porth of the. ﬁ"

.

Chief Minister, Minister for Legislative Affairs|
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MEMBERS ARE REQUESTED w0 SE I THEIR SEATS .BY
L0 SO'A'H. 370 QUORUH BELL WO'LD B RJNu SOR



